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7U.? hnaga of TC a Pardpat (b) the amount d loss ddms pdd o 
eebr poultry farm insured vis-a-vis premium 

6062. LAL KHURANA: received; 
WiU the Ministerof SURFACE TRANSPORT 
be phased b slate: 

(a) whether some d the buses of the 
D.T.C. were burnt down and damaged at 
Panipat in Haryana recently; 

(c) whether tho poultry fanns have been 
paM huge imurance claims on the basii of 
false poultry health certificates and poet- 
mortem reports; 

@) if so, the detail thereof., 

(c) how much financial kss has been 
caused to the D.T.C.; 

(d) whether the matter has been taken 
up with the Government of Haryana to reim- 
burse in full the damages suffered by the 
DTC; and 

(e) if not, the reasons thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) and (b). Si 
buses of D.T.C. plying on Inter-State sew- 
ices were damaged on 15-8-91 during agita- 
tion at Panipat in Haryana 

(c) The total financial bwr is estkneted 
by DTC et Rs2.55 M s .  

(d) and (e). S i  the damages w e  not 
caused by the Government d Hayana, the 
question of asking the Govt. of Haryana to 
reimburse in full the damages wdferd by 
DTC does not a b .  

% q 
lnrwrnce C h b  by Poulby F u m  h -- kbumd~;G --- - 

6063. !$R G L  KANWU: Wd the Min- 
ider d F ~ E ~ A N C - E ~ ~  aab: 

(a) the number of poultry farms in Dehi 
and Hatyana hswedwkhtheOermrl Inwr- 
anm Corparation and the premium earned 
from the individual farm, dktdd-. 

(d) if so, whether any enquify has been 
conducted in this regard; and 

(e) if so, the outcome thereal and the 
adion taken against the persons found quilty? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI DALBIR 
SMGH): (a) to (e). The information is being 
collected and will be laid on the Table of the 

6064. SHRI ARVINDJnAJ: Wi# the 
~inister of ~ U S T I C E  AND COMPANY 
AFFAIRS be pleased to state: 

(a) whether the Union Government hew 
recoked any pmposai for setting up a bench 
d M y a  Predesh High Court in Chhat- 
tisgarh region; and 

@) 1 so, tho time by which the bench is 
likely to be set up? 

M E  MINISTRY OF STATE IN 'THE 
MHlSTRY OFPARLIAMENTARY AFFAIRS 
4 0  THE MINISTER Of  STATE IN M E  
MINISTRY OF LAW, JUSTICE, COMPANY 
AFFAIRS (SHRI RANGARAJAN 
KUMAR-1: (a) and @I. w- 
cMc recommondadbns ofh39smntSingh 
C o m m i a 8 k r r f o r e 8 t ~ ~ d a B a n c h d  
the Madhya Prd& High Coult at R.bur 
m r e r a f ~ W h o O a v ~ a l M d h y r  
Pradeeh for view loom^ h anmultrtbn 
wYh theChk (Judhdh  HbhoouR. No 


